Scheme of social security for labourers

2607, SHRI BHAGAT SINGH KOSHYARI : Wil the Minister of CIVIL AVIATION be pleased to

state:

(a) whether Government provides sacial security schemes for labourers working at different

airports across the country;
(b) ifso, the detalls thereof; and
(&) if nat, the rationale behind this decigion?

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRI PRAFUL PATEL) : (&)
and (b) The various Social Security Schemes formulated under various Labour Laws by the
Government of India are applicable to the labourers engaged for various jobs at different airports. The

labourers engaged are cavered under:

(iy  Pravident Fund Act and Employees State Insurance (ESI) Act, (i) Payment of Minimum

Wages Act and (i) Payment of Compengation under Workmen Compensation Act.
(c) Does not arise.
Security Breach at |G| Airport
T2602. SHRI BRIV BHUSHAN TIWYARI £ Wil the Minister of CIVIL AVIATION be pleased to state:

(a) whether it is a fact that two persons had entered the campus of Indira Gandhi International

(IGI) Airport New Delhi by breaking the security cordan; and
(b) ifso, the action taken in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRI PRAFUL PATEL) : (&)
Yes, Sir.

(b) In high level meetings all concerned Governments and other agencies have been asked to
implement standard instructions igsued on Aviation Security by Bureau of Civil Aviation Security
(BCAS) which is the regulatory bady of this Ministry. The ingpection of perimeter wall has been
carried out by the committee congigting of officiale fram BCAS, Central Industrial Security Force
(CISF), Delhi International Airport Limited (DIAL) and the Alr Force. The observations regarding
impravement in in perimeter security have been brought to the notice of the concerned agencies.
DIAL has been asked to expedite installation of PIDS (Perimeter Instrusion Detection System) and

CISF has been asked to intengify perimeter patrolling.

t Criginal notice of the question was received in Hindi.
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